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 within  the  Congress  party,  with  quar-
 rels  between  the  rival  groups  as_  is
 the  case  in  everyone  of  our  pclitical
 Parties,

 Mr.  Speaker:  Would  he  like  to  con-
 tinue  for  some  more  time?

 Shri  Ranga:
 more.

 Yes;  a  few  minutes

 Mr.  Speaker:  Then  the  hoa.  Mem-
 ber  will  be  called  the  next  day.

 17°02  hrs.

 CALLING  ATTENTION  TO  MAT-
 TERS  OF  URGENT  PUBLIC  IM-
 PORTANCE

 (ii)  Pay  strrkeE  sy  EMpLoyers  oF
 Crvm  Aviation  DepARTMENT

 Shri  5.  M.  Banerjee  (Kanzcur):  I
 call  the  attention  of  the  Minister  of
 Civil  Aviation  to  the  following  mat-
 ter  of  urgent  public  importance,  and
 I  request  that  he  may  make  a  state-
 ment  thereon:

 Pay  strike  by  nearly  6,000  em-
 Ployees  of  the  Civil  Aviation
 Department  on  the  Ist  De-
 cember,  1964.

 The  Minister  of  Civil  Aviation  (Shri
 Kanungo):  In  the  first  week  of  Nov-
 ember  this  year  it  was  breught  to  my
 notice  that  various  branches  of  the
 Civil  Aviation  Department  Employees’
 Union  observed  their  12th  Annual
 Day,  on  30th  October,  1964,  as
 Demands  Day’.  urging  immediate  ac-
 tion  on  the  following  demands:—

 1.  Imv'ementation  of  reports  of
 Workshops  Committee/Stores
 Committee  and  Uniforms
 Committee;

 2.  Revision  of  pay  scalee  of  MT
 Drivers  and  Telephone  Opera-
 tors;

 3.  Reduction  in  duty  hours  of
 Chowkidars;
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 4  Implementation  of  revision  of

 overtime  rates,  and  grant  of
 nine  effective  holidays  for
 operational  staff;
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 5.  Promotion  to  the  extent  of  50%
 to  non-gazetted  supervisory
 posis,  purely  on  seniority
 basis;  and

 6.  Creation  of  posts  of  Senior
 Clerks,  Head  Clerks  and  Sup-
 erintendents  on  the  basis  of
 ‘Yard  sticks’  prevailing  in
 other  Departments  like  In-
 come  Tax,  P.  &  T.,  etc.

 2.  Steps  were  taken  immediately  to
 frocess  action  on  these  demands  ex-
 peditiously.  Decision  on  the  second
 demand  viz.,  revision  of  pay  scales  of
 MT  Drivers/Telephone  Operators,
 which  has  been  pending  for  a  number
 of  years,  has  since  been  reached  and
 formal  orders  regarding  pay  scales  of
 these  posts  have  since  been  issued.

 3.  I  was,  therefore,  considerably  sur-
 prised  to  find  on  30th  November,  1964,
 from  the  October  issue  of  ‘Aero  Spark’,
 the  cffictial  publication  of  the  Civil
 Aviation  Department  Employees’
 Union  that  all  CAD  employees  would
 refuse  to  take  pay  on  Ist  December,
 1964,  to  lodge  their  protest  against  the
 continued  indifference  of  authorities
 and  to  spotlight  their  demands,

 4  I  lay  a  statement,  giving  briefly
 the  position  in  respect  of  the  above
 demands.  [Placed  in  Library.  See
 No.  LT-3527/64],

 It  will  be  seen  that  apart  from  the
 second  demand,  on  which  a  decision
 has  since  been  reached,  the  other
 demands,  which  are  comparatively  of
 recent  origin,  are  also  being  pursued
 vigorous'y;  but  since  these  involve
 maior  changes  in  the  existing  pay
 structure  and  a'lowances  as  also  the
 recruitment  policv  in  respect  of  vari-
 ous  posts,  a  detailed  examination
 thereof  is  neressary,  in  con-
 sulation  with  other  Ministries  con-
 cerned.  Efforts  are  being  made  to  ex-
 Pedite  policy  decisions  on  these  de-
 mands,
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 Shri  5.  M.  Banerjee:  It  appears  from
 the  statement  that  orders  have  been
 issued  on  demand  No.  2—revision  of
 pay-scales  of  MT  drivers  and  _tele-
 phones  operators.  As  for  the  other  de-
 mand,  the  hon.  Minister  has  said
 that  because  these  are  of  a  general
 mature  and  conecrns  other  Ministries
 also,  he  is  consulting  the  other  Minis-
 tries.  I  would  like  to  know  when  a
 final  decision  is  likely  to  be  reached
 on  all  the  other  five  demands,  with
 the  exception  of  demand  No.  2  where
 orders  have  been  issued,  and  whether
 the  Minister  is  likely  to  discuss  these
 matters  with  the  representatives  of
 the  Civil  Aviation  Department  FEm-
 Ployees’  Union  and  thrash  out  the
 differences  across  the  table  or  on  the
 table?

 Shri  Kanungo:  I  am  sorry  I  cannot
 give  a  time-limit,  because  consultations
 have  got  to  be  done  with  various
 ministries.  As  regards  discussion  with
 the  Union,  if  a  stage  is  reached  where
 it  is  necessary,  it  will  be  done;  other-
 wise  not.

 Shri  5.  M.  Banerjee:  I  do  not  want
 an  answer  tomorrow  or  day  after.  Can
 he  say  it  will  be  finalised  this  month
 or  next  ‘month  or  in  two  months?

 Shri  Kanungo:’  Demands  of  a  simi-
 lar  mature  are  pending  in  other  mini-
 stries.  It  relates  to  hundreds  of
 thousands  of  employees.  Therefore,  I
 cannot  give  a  time-limit  that  in  a
 month  or  two  I  can  dispose  of  it.

 st  हुस्न  चन्द  कछवाय  (देवास)  :

 इनकी  जो  मांगें  थीं  उन  को  ये  लोग  पिछले
 कई  महीनों  से  शासन  के  सामने  रखते  आ

 रहे  ये  लेकिन  उन  को  जान  बुझ  कर  टाला
 गया।  जब  उन  लोगों  ने  कहा  कि  हम  हड़ताल
 करेंगे  तब  सरकार  ने  उन  की  कुछ  मांग  स्वी  कार
 की  लेकिन  पूरी  मांगें  स्वीकार  नहीं  की  गयीं  1

 मैं  जानना  चाहता  हूं  कि  सरकार  इस  मामले  में
 क्या  कदम  उठाने  जा  रही  है,  और  सरकार  की
 इस  नीति  के  कारण  उत्पादन  का  कितना

 नुक़सान  हुआ  है  उस  के  आंकड़े  दिए  जायें  ?
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 at  कारगो  :  उत्पादन  के  भांकड़ों  का
 सवाल  इसमें  नहीं  आता  ।  सवाल  यह  है  कि
 चीज़  कैसे  शुरू  हुई  ।  पे  कमीशन  एम्पलाइज
 के  लिए  बनाई  गई  थी  1  उस  ने  अपनी  सीमा-
 रिशें  दीं  एम्पलाइज  के  खयाल  में  वे  पर्याप्त
 नहीं  थीं  और  ह्मारे  जो  डाइरेबटर  जनरल  हैं
 उनकी  राय  में  भी  वे  पर्याप्त  नहीं  थीं।  कमीशन
 की  सिफारिशों  से  आगे  बढ़ने  की  सिफारिश
 हमारे  डाइरेवटर जनरल  ने  कीं  -  उससे यह
 ,सिलसिला शुरू  हुआ  |

 Shri  S.  M.  Banerjee:  On  a  point  of
 order,  Sir.  It  is  quite  clear  that  this
 was  not  the  demand  only  of  the  em-
 ployees,  but  it  arose  after  the  imple-
 mentation  of  the  Pay  Commission’s
 recommendations  and  it  hag  all  the
 blessings  and  recommendations  of  the
 Director-General.  The  hon.  Minister
 says  jit  concerns  varioug  ministries
 He  is  misleading  the  House.  I  :
 your  protection.

 Shri  Kanungs:  I  am  sorry  he  uses
 rather  strong  words.  If  he  clearly
 thinks  about  it,  he  will  realise  that
 workshcp  employees  and  similar  em-
 plovees  of  an  industrial  nature  are
 sprezd  over  different  ministries.
 There  must  be  some  equation  about
 it.  That  is  why  discussion  is  neces-
 sary.

 Shri  Bade  (Khargone):  !s  it  a  fact
 that  there  was  reduction  in  D.A?
 You  have  said  other  ministries  have
 to  be  consulted.  But  demands  3  and
 4  are  special  to  your  department,
 namely,  reduction  of  duty  hours  of
 chowkidars  and  implementation  of  re-
 vised  O.T.  Rates,  grant  of  9  effective
 holidays  for  operational  staff.

 Shri  Kanungo:  There  are  chowki-
 dars  in  various  other  ministries  also.
 Chowkiders  in  similar  employment
 have  got  to  be  considered.


